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will lose its ground of setting up of a Paper
Mill as proposed. 1 shall urge upon the
Central Government to include a Paper
Project for Tripura in Seventh Five Year
Plan and remove the anxiety of the people of
a small and backward State like Tripura,

(xxi) Shortage of Electricity in Jammu wnd
Kashmir

SHRI ABDUL RASHID KABULI
(Srinagar) : Jammu and Kashmir 1s facing
the worst kind of power shortage this winter,
with frequent shortfalls and non-availability,
in supply of electricity. Industrial units,
besides handicrafts  industry in Kashmir
Valley have virtually come to a stand-still,
affecting not only normal life and students
preparedness for the examinations. but also
crippling the overall economy of the State.
This has rendered artisans and  small
industries units-holders jobless. The deficiency
in supply of electricity has assumed alarming
proportions this year ; only 18%/ of the total
requirement is available, which includes
electricity impor‘ed from the northern grid.

The present power famine has come

closely on the heels of absolute failure of
tourist trade.

The Centre must rise (o the occasion,
and give a helping hand to the Siate in the
present power crisis, by iocreasing adequate
supply of electricity from northern grid, so
that difficulties are lessened. Also, the Centre
must finance and start work on the Uri, Dool
Hasti and other power projects in the State.

The State has great potential in
electricity. Its river resources, if properly
tapped and expioited, can besides mecting
the State’s own requirement also provide

clectricity in abundance to the rest of the
country.

{ Translation]

(xxii) Need to instal a television transmitter
at Navada in Bihar

SHRI KUNWAR RAM
Madhopur) : Mr,

(Sawai
Speaker, Sir, although

‘Navada district (Bihar) has a popuiation of
about 14 lakhs, the peopje of this district
have not been provided television
transmission facility. 1, therefore, urge upon
the Goverement to provide a television
tranamission tower at Navada in 1985 under
the special Television Extension Programme,
More so, because it is the policy of
Government of India to provide television
transmission facility to more and more people
of the country,

(xxiii) Need to expedite constraction of an
overbridge near Moradabad on Morada-
bad-Chandausi railway line

SHRI HAFIZ MOHD, SIDDIQ
(Moradabad) : Mr. Speaker, sir, & railway
bridge was to be constructed at a distance of
about 2 kms from Moradabad Railway
Station on Moradabad-Chandausi-
Saharanpur-Rampur line under Moradabad
Railway Division. For the last 5 years this
proposal has remained pending. In the
absence of this bridge, the people have been
facing a lot of difficulties. The railway
crossing remains closed for hours with the
result that not only work of the people
suffers but there is wastage of time also
Therefore, keeping in view the gebuine
demand of the people, work on this overbri-
dge should be started immediately to remove
inconvenience to the public.

11 44 hrs,

CONSTITUTION (FIFTY-SECOND
AMENDMENT) BILL

_English”
Mr. SPEAKER : Now Shri A K. Sen.

THE MINISTER OF LAW AND
JUSTICE (SHRI A K. SEN) : I beg to move:

“That the, Bill further to amend the
Constitution of India, be taken into
consideration.”

This Bill is in one way a redemption of
our long espectations, expectations rmised



